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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRATAP 
SINGH): (a) and (b). Drought Prone 
Area Programme is already in opera-
tion in Madhya Pradesh. The main 
programme components are irrigation, 
soil conservation, animal husbandry 
afforestation and agriculture. This pro-
gramme would be continued in the next 
Plan subject to modifications consider-
ed necessary in the programme itself 
and the changes that may be brought 
about by the new approach to Integ-
rated Rural Development.

Rural Indebtedness in States

3558. SHRI SUKHENDRA SINGH: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state:

(a) the number of peasants and 
other rural poor people who were 
given credits by the Nationalised 
Banks during the Emergency in order 
to save them from the hands of money-
lenders;

(b) how many States have already 
wiped off rural indebtedness; and

(c) its progress State-wise, particu-
larly in the State of Madhya Pradesh?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRATAP 
SINGH): (a) The nationalised banks 
maintain data of agricultural advances 
which are compiled on a quarterly 
basis. Direct advances by the State 
Bank of India Group and Nationalised 
Banks to persons owning land upto 5 
acres for agriculture (outstandings) by 
September, 1976 amounted to Rs. 248.93 
crores against the total direct advances 
of Rs. 813.23 crores for agriculture. 
Similar figures for subsequent periods 
are yet to become available.

(b) and (c). So far U States viz. 
Andhra Pradesh, Gujarat, Haryans* 
Himachal Pradesh, Karnataka, Maha-
rashtra, Bftteetban' larail'Nadu, Tri-

pura Uttar Pradesh and West Bengal
and the Union Territories of Chandi-
garh, Delhi Pondicherry Andaman & 
Nicobar Admn. Dadra & Nagar Haveli 
and Lakshadweep have taken com- 1 
plete legislative action for removal of 
rural indebtedness to private money-
lenders by imposition of moratorium 
on recovery of debts and total discharge 
of debts of marginal farmers, agricul-
tural labourers and rural arlisans hav-
ing an annual income upto 2,400/- and 
scaling down of debts of small farmers. 
The States of Assam, Madhya Pradesh, 
Punjab and Kerala have taken action 
for imposition of moratorium and total 
discharge of debts. The Gov. of Bihar 
have taken action for total discharge 
of debts of farmers having land upto
4 acres. The States of Manipur, Magha- - 
laya and Orissa and the Union Terri-
tory of Goa, Diu and Daman have taken 
action for imposition of moratorium on 
recovery of debets. The Govt, of Jammu
& Kashmir had enacted the Jammu & 
Kashmir Debtor’s Relief Act, 1976 to 
provide relief to agriculturists. The 
problems of rural indebtedness is re-
ported not to exist in Nagaland and the 
Union Territories of Mizoram and 
Arunachal Pradesh.

In the case of Madhya Pradesh, the 
Madhya Pradesh Gramin Rin Vimukti 
Thatha Rin Sthagan Adhiniyan, 1975 
(as amended on 13-5-1976, 7-10-76 and^ 
24-11-76) provides for total discharge of~ 
debts of landness labourers, marginal 
farmers and rural artisans and mora-
torium on recovery of debts of small 
fanners. The Act. provides for adop-
tion of double the land holding norms 
in the case of Scheduled Castes and 
Scheduled Tribes.

Lessons on Nandhiji in Secondary 
Schools

3559. SHRI B. K. NAIR: Will the
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased 
to state:

(a) Whether there are any proposals 
under cortstder^on: tior intiWuci? In-
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the curriculam of secondary schools, 
lessons on Gandhiji’s life and death 
and his teachings; and

vb) if so, whether separate books on 
the life of Mahatma Gandni will be 
prescribed in' the curriculum for com-
pulsory study?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) and (b). The life and
teachings of Mahatma Gandhi are 
adequately emphasised and given due 
place in the syllabi ajid textbc/oks 
developed by the National Council of 
Educational Research and Training 
for primary middle and .secondary 
classes. As such there is no proposal 
t0 prepare separate books on the Jife 
of Mahatma Gandhi and prescribe 
them in the curriculum.

Supply of Paddy Seed at Price below 
procurement price

33f)0. SHRI B. K. NAIR; Will the 
Minister of AGRICULTURE AND IRRI-
GATION be pleased to state:

(a) whether he is aware that 
whereas the cultivators of paddy in 
Kerala get cnly Rs. 110/- to Rs. 120/- 
per quintal of paddy in the open mar-
ket the procurement price is only 
Rs. 25/- per quintal; and

(b) whether the National Seeds 
Corporation of India is charging Rs 225 
per quintal of paddy seed and whether 
Government would arrange for rhe 
supply of seed at a price not exceed-
ing the procurement price, the proces-
sing charges being borne by the Gov-
ernment itself?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) The procure-
ment price of coarse variety paddy has 
been fixed at Rs. 77/- per quintal for
1977-78 Kharif marketing season. The 
pro(^rejiieutr»price for other varieties 
of P^dtfy lj£$.~aiso, been jaised corres-

pondingly by Rs. 3 /- per quintal over 
those fixed for 1976-77. With the re-
moval of zonal restrictions on move-
ment of paddy and rice, the farmers: 
may get higher price for their pro-
duce. The current market price is Rsf. 
110 to 120 per quintal in Kerala.

(b) The sale price of NSC paddy seed
ranges between Rs. 180/- to Rs. 222/- 
per quintal depending on variety. The 
Government at present have no pro-
posal to subsidise the sale price of 
paddy seeds by meeting the processing 
charges.
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